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MR. SPEAKER: I have noted it.
This is very serious, I am asking the
Health Ministry to take note of it.

MR. SPEAKER: I have asked the
Home Ministry to go into it. I know
this is a very urgent problem for the
public health.
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MR, SPEAKER: You give me a full
statement giving all the facts.
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MR. SPEAKER: Now, papers to be
laid.

12.99 hrs.
PAPERS LAID ON THE TABLE

NOTIFICATIONS UNDER AIRCRAFT ACT,

ANNvUAL REPORT AND ACCOUNTS OF
INTERNATIONAL AIRPORTS AUTHORITY

oF INDIA, ETC.

THE MINISTER OF STATE IN
THE MINISTRY OF TOURISM AND
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CIVIL AVIATION (SHRI CHANDU-
LAL CHANDRAKAR): On behalf of
Shri A. P. Sharma, I beg to lay on the
Table: —

(1) A copy each of the following
Notifications (Hindi anq English
versions) under section 14A of the
Ajrcraft Act, 1934:—

(i) The Aircraft (Third
Amendment) Rules, 1980, pub-
lished in Notification No. GSR
537 in Gazette of India dated the
10th May, 1980 together with an
explanatory note.

(ii) The Aircraft (Fourth
Amendment) Rules, 1980, pub-
lished in Notification No. GSR
578 in Gazette of India dated the
24th May, 1980 together with an
explanatory note.

[Placed in Library. See No. LT-
954/801.

(2) A copy of the Annual Report
(Hindi and English versions) of
the International Airports Authori-
ty of India for the year 1978-79,
under sub-section (2) of section 25
of the International Airports Autho-
rity Act, 1971.

(3) A copy of the Annual Ac-
counts (Hindi and English ver-
sions) of the Internationa] Airports
Authority of India for the year
ended 31st March, 1979 together
with Audit Report thereon, under
sub-section (4) of section 24 of the
International Airports Authority
Act, 1971.

(4) A copy of the Review (Hindi
and English versions) of the per-
formance of International Airports
Authority of India for the year
1978-79.

(6) A statement (Hindi and
English versions) showing reasons
for delay in laying the Annual Re-
port and Accounts of the Inter-
national Airports Authority of India,
for the year 1978-79, mentioned at
item (2) and (3) above.
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[Placed in Library, See No. LT-
955/80].

ANNUAL REPORT OF SILK AND RAYON
TEXTILEs ExPORT PROMOTION COUNCIL,
BOMBA'Y, ETC.

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE
AND CIVIL. SUPPLIES (SHR]I Z. R,
ANSARI): On behalf of Shri Pra-
nab Mukherjee, I beg to lay on the
Table: —

(1) A copy of the Annual Report
(Hindi and English versions) of
the Silk and Rayon Textiles Ex-
port Promotion Council, Bombay,
for the year 1978-79 along with
Auditeg Accounts. [Placed in Lib-
rary. See No. LT-956/80.]

(22) A statement (Hindi and
English versions) showing reasons
for delay in laying the Audit** Re-
port o nthe accounts of the Coffee
Board for the year 1977-78
(General Fund) and 1976-77 (Pool
Fund). [placed in Library. Seée Na
LT-957/80].

WNOTIFICATION UNDER ESSENTIAL CoM-~
MODITIES ACT

SHRI Z. R. ANSARI: 1 peg to lay
on the Table a copy of the Cotton
Control (Amendment) Order, 1980
(Hindi and English versions) pub-
lished in Notification No. S. 0. 1308
in Gazette of India dated the 31st
May, 1980, under sub-section (6) of
section 3 of the Essential Commodi-
ties Act, 1955. [Placed in Library. See
No LT-958/80.]

NOTIFICATIONs UNDER GENERAL INSU-

RANCE BuUSINESS (NATIONALISATION)

AcT, AND NOTIFICATIONg UNDER PUBLIC
ProvipENT FUND ACT

THE MINISTER OF FINANCE
(SHRI R. VENKATARAMAN): On
behalf of Shri Maganbhaj Barot I
beg to lay on the Table: —

(1) A copy each of the following
Notiflcationg (Hindi and English
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versions) wunder section 17 of the
General Insurance Business (Na-
tionalisation) Act, 1972: —

(i) The General Insurance
(Termination, " Superannuation
and Retirement of Officers and
Development Staff) Amendment
Scheme, 1980, published in Noti-
fication No. S. 0. 313(E) in
Gazette of India dated the 12th
May, 1980.

(ii) The General Insurance
(Rationalisalion and Revision of
Pay Scales and Other Conditions
of Service of Supervisory, Cleri-
cal and Subordinate  Staff)
Amendment Scheme, 1980, pub-
lished in Notification No. S. O.
314(E) in Gazette of India dated
the 12th May, 1980.

(ii1) S. O. 430(E) published in
Gazette of India dated the 17th
June, 1980 containing corrigenda
to Notification No. S. O. 313(E)
dated the 12th May, 1980.

[Placed in Library. See No. LT-
959/80.]

(2) A copy of the Public Provi-
dent Fund (Amendment) Scheme,
1980 (Hindi and English versions)
published in Notification WNo. GSR
204(E) in Gazefte of India dated
the 9th April 1980 under section 12
of the Public Provident Fund Act,
1968. [Placed in Library. See No.
LT-960/80.]

(3) (i) A copy of the Report
(Hindi and English versions) on
the working of the Deposit Insu-
rance and Credif Guarantee Cor-
poration for the vear ended the
31st December, 1979, under sub-
section (2) of section 32 of the
Deposit Insurance angd Credit
Guarantee Corporation Act, 1961.

(ii) A copy of the Review
(Hindi and English versions) on

**The Audit Report was j1aid on the Table on the 20th June, 1980.



